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. Bogie uStached to Assam Maj}

1970. Shrimatl Jyotena Chanda: Will
the Minister of Rallways be pleased
to state:

(a) whether it is a fact that the
First and Third class bogies which
used to be attachegd to the Assam Mail
running from Barauni to Silchar have
been withdrawvm; and

(b) if so, since when and the rea-
sons therefory

The Minister of Railways (Shri C.
M, Poonacha): (a) and (b). The Com-
posite First and Third class through
coach between Barauni and Silchar by
3|4 Assam Mails was withdrawn from
15-2-1866 consequent upon change in
timings of connected trains on Lum-
ding—Badarpur section necessitated
by restrictions on night running of
passenger trains on this section for
security reasons.

Import of Jute from Thalland

1971, Shri Kameshwar Singh:
Shri Sheopujan Shastri:
Shri A. B. Vajpayee:
Shri Madhu Limaye:
Shri Radl Ray:
Shri K. Manoharan:
8bhri H, N. Mukerjee:

Will the Minister of Commerce be
pleased to state:

(a) whether it is a fact that in the
matter of jute imports from Thailand,
some of the parties from whom the
purchases were made by the jute mills,
happened to be Indian parties acting
as principals and not as agents of
some Thailand firms;

(b) the names of these Indian part-
jes acting as principals from whom
purchases were made by the Jute
mills;

(¢) whether Goverrment's attention
has been drawn to the leakage of
foreign exchange involved in these
imports because of the fact that Indian
firms were allowed {0 act as. prlnetpals
in the matter of these imports;





